Token No 2661

WP(C)

Ahilya Devi VS The State of Jharkhand

SJ

Cvt CIr

CFS

Petition Rs 250/-

Affidavit Rs 20/-

Vakalatnama Rs 30/

1. Year if WP(C) on cause title may be corrected.

2. Typed copy of page number 30, 32, 37 to 40 may be given.
3. Fresh or typed copy of page number 16 and 35 may be given
4, Certified copy of Ann-5 with AFS worth Rs 10/- may be given.
Sameer

12.06.2020



